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Csntral Admin is t rat iv8 Tribunal
Principal Bench

Mew Delhi

0, A. No, 2631/92

This the I9th day of November,1997,

HON*Bt£ OR.DOSE P. VERGHESE,VICfcCHAlRP1AN(D),
HON*BLE SHRI N, SAHU, PIEPIBER(a),

nisa K, Dayam an i
Asst, ILrsing Superintendent
Or.Ram Planohar Uhia Hospital
New Delhi,

(By Advocate None)

Versus

Applicant

1• Union of India through
The Secretary
Win, of Health &Family Welfare
Nirnan Bhauan
New Delhi

2, The Director General Health Service
Nirman Bhauan
New Delhi

3, The Medical Superintendent
Dr, Ram Manohar Lohia Hosoital
New Delhi. o_ .••••* Respondents.

(By Advocate none)

OROER(Oral)

By Hon*ble Dr.Dose P.VetQhese.VC(3).

None appears even on the second call.
This matter is dismissed in default for non-

prosecution.


